Calcutta High Court (Appellate Side)

Peonbook Report From 15-06-2021 To 15-06-2021 For (All) Maincase & (All)

Pending : 68 and Disposal : 0

S| No. Case No. Date of Registration Cause Title Advocate

1 WPLRT/27/2021  15-06-2021 ANIMA MONDAL AND ORS VS STATE OF WEST BENGAL AND ORS. GAZI FARUQUE HOSSAIN
2 WPA(H)/43/2021  15-06-2021 HEISNAM CHAOBA SINGH VS UNION OF INDIA AND ORS. SANTANU MAJI

3 WPA(P)/179/2021 15-06-2021 SHIBAJI KAR AND ORS VS STATE OF WEST BENGAL AND ORS. SUBHAJIT CHOWDHURY
4 FMAT/378/2021  15-06-2021 SHRIRAM GENERAL INSURANCE COMPANY LIMITED VS PRADIP KUMAR BHOWMIK @ PRADIP BHOWMIK AND ANR. RAJESH SINGH

5 FMAT/379/2021  15-06-2021 NATIONAL INSURANCE COMPANY LIMITED VS CHAYA SAMANTA AND ANR. RAJESH SINGH

6 CPAN/407/2021  15-06-2021 SK AMIR HOSSAIN AND ANR VS ANUP KUMAR DUTTA PAMPA DEY DHABAL

7 MAT/574/2021 15-06-2021 THE CHIEF MANAGER (HR) BANGIYA GRAMIN VIKASH BANK AND ORS. VS UNION OF INDIA AND ORS. Baidurya Ghosal

8 C0/1191/2021 15-06-2021 SURYA PORAKASH BAID AND ORS VS BASANT KUMAR KEDIA BISWAPRIYA SAMANTA
9 C0/1192/2021 15-06-2021 SWARNAMAYE MISTRI VS MOHIT KUMAR MONDAL RANJIT KUMAR RAY

DIPAK PRADHAN VS PARVIN KHATUN

ANIRBAN GANGULY VS SMT DEBJANI BHATTACHARYA AND ANR
PANCHANAN SINGH VS STATE OF WEST BENGAL AND ANR.
AVISHEK DALMIA AND ANR VS STATE OF WEST BENGAL

SK. SAHJAHAN ALI
SIFA SULTANA

DEEPAK KUMAR SINGH
SHAKTI HALDER

10 CRR/1356/2021 15-06-2021
11 CRR/1357/2021 15-06-2021
12 CRR/1358/2021 15-06-2021
13 CRR/1359/2021 15-06-2021

14 CRM/4084/2021  15-06-2021 AKTARI BIBI AND ORS VS STATE OF WEST BENGAL SAGAR SAHA

15 CRM/4085/2021  15-06-2021 MD MOJAFFAR SEKH@MOJAMMIL SK. VS STATE OF WEST BENGAL SAGAR SAHA

16 CRM/4086/2021  15-06-2021 RABIUL SK AND ORS VS STATE OF WEST BENGAL JISAN IQUBAL HOSSAIN
17 CRM/4087/2021  15-06-2021 RAJ KUMAR DAS@RAJKUMAR DAS VS STATE OF WEST BENGAL SAFDAR AZAM

18 CRM/4088/2021  15-06-2021 SOHIL MALITH@SOHEL MALITHA AND ANR VS STATE OF WEST BENGAL JISAN IQUBAL HOSSAIN
19 CRM/4089/2021  15-06-2021 SUVENDU MONDAL@JOY VS STATE OF WEST BENGAL SUBHAJIT CHOWDHURY

20 CRM/4090/2021  15-06-2021
21 CRM/4091/2021  15-06-2021

AKASH MOHALI VS STATE OF WEST BENGAL
MADAN RANA VS STATE OF WEST BENGAL

SUDIP GHOSH CHOWDHURY
DEBARSHI BRAHMA

22 CRM/4092/2021  15-06-2021 SAHARUKH KHAN@SHAHRUKH KHAN VS STATE OF WEST BENGAL MOUNICK GHOSH

23 CRM/4093/2021  15-06-2021 SUDIPTO CHOWDHURY VS STATE OF WEST BENGAL SUDIP GHOSCHOWDHURY
24 CRM/4094/2021  15-06-2021 BAPI GHOSH VS STATE OF WEST BENGAL MOUNICK GHOSH

25 CRM/4095/2021  15-06-2021 TAPASI MONDAL VS STATE OF WEST BENGAL SUBIR DEBNATH

26 CRM/4096/2021  15-06-2021 NIMAI MUSAHAR VS STATE OF WEST BENGAL MOUNICK GHOSH

27 CRM/4097/2021  15-06-2021 TAMALIKA GHOSH VS STATE OF WEST BENGAL KANAKENDU CHATTERJEE
28 CRM/4098/2021  15-06-2021 KHERU MONDAL AND ANR VS STATE OF WEST BENGAL SUBIR DEBNATH

29 CRM/4099/2021  15-06-2021 SANUP PRATIHAR AND ORS. VS STATE OF WEST BENGAL NILADRI SHEKHAR GHOSH
30 CRM/4100/2021  15-06-2021 JAYANTA BAG @ NIRANJAN AND ORS VS STATE OF WEST BENGAL SANTANU MAJI

31 CRM/4101/2021  15-06-2021 BISHU HARIJAN VS STATE OF WEST BENGAL PARTHA SARATHI DAS

32 CRM/4102/2021  15-06-2021 SUSHILADEBI MAHATO VS STATE OF WEST BENGAL SUDIP GUHA

33 CRM/4103/2021  15-06-2021 CHANCHALA SAHA VS STATE OF WEST BENGAL SUDIP GUHA

34 CRM/4104/2021  15-06-2021 SUBRATA BAG @ BABUSONA AND ANR VS STATE OF WEST BENGAL SUBIR DEBNATH

35 CRM/4105/2021  15-06-2021 IMRAN SARKAR @ IMRAN ALI VS STATE OF WEST BENGAL SUDIP GUHA

36 CRM/4106/2021  15-06-2021 BISWAJIT SAMANTA VS STATE OF WEST BENGAL AND ANR. SOUMYAJIT DAS MAHAPATRA
37 CRM/4107/2021  15-06-2021 SOUMEN CHOWDHURY @CHOWDHURY KABIR HAIDAR VS STATE OF WEST BENGAL SK. MOINUDDIN

38 CRM/4108/2021  15-06-2021 MANNAN ALI @ ABDUL MANNAN AND ORS. VS STATE OF WEST BENGAL DEBAYAN GHOSH

39 CRM/4109/2021  15-06-2021 MADAN RANA VS STATE OF WEST BENGAL DEBARSHI BRAMHA

40 CRM/4110/2021  15-06-2021 SK GOLAM KOUSAR SALIM VS STATE OF WEST BENGAL SANTANU MAJI

41 CRM/4111/2021  15-06-2021 LAXMIKANT MONDAL@MANDAL@ LAXMIKANTA SARKAR VS STATE OF WEST BENGAL AND ANR. MOUNICK GHOSH

42 CRM/4112/2021  15-06-2021 MD. SHAMSHER VS STATE OF WEST BENGAL MD. HOSSAIN
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Cause Title
MANGAL MONDAL @ MANGARU @ MANGLU SARKAR VS STATE OF WEST BENGAL AND ANR.
PANCHANAN SINGH VS STATE OF WEST BENGAL
BIKASH MAITY VS STATE OF WEST BENGAL
GOUTAM MAHATO VS STATE OF WEST BENGAL
SAJJAD ALl @ SAJJAK ALI @ SAJAK ALI VS STATE OF WEST BENGAL
SAMIR KAYAL VS STATE OF WEST BENGAL
MOSIAR RAHAMAN VS STATE OF WEST BENGAL
ABDUL GAFFAR MONDAL VS STATE OF WEST BENGAL
HARIHAR SHARMA VS STATE OF WEST BENGAL AND ORS.
SUSANTA NASKAR VS STATE OF WEST BENGAL AND ORS.
SAHILA BIBI VS STATE OF WEST BENGAL AND ORS.
JITESH GUPTA AND ORS VS BIDHAN NAGAR MUNICIPAL CORPORATION AND ORS
GOURAB KUMAR VS STATE OF WEST BENGAL AND ORS.
BIJOLI GHOSH KARMAKAR VS STATE OF WEST BENGAL AND ORS.
ANJALI BHARATI VS STATE OF WEST BENGAL AND ORS.
MANDA BIJALI AND ORS. VS STATE OF WEST BENGAL AND ORS.
DOMKAL THANA FERRY PATUNI SAMABAY SAMITY LTD VS STATE OF WEST BENGAL AND ORS.
UTPAL CHATTERJEE VS UNION OF INDIA AND ORS.
MALEK MALLICK VS STATE OF WEST BENGAL AND ORS.
POLY BISWAS AND ANR VS NORTH BARRACKPORE MUNICIPALITY AND ORS
AMRI HOSPITALS LIMITED AND ANR. VS STATE OF WEST BENGAL AND ORS.
RAVI KANT OJHA VS UCO BANK AND ANR.
RADHEY SHYAM PANDEY VS UNION OF INDIA AND ORS.
ASISH PARBAT VS CESC LTD THROUGH THE CHAIRMAN CESC HOUSE
SUBRATA ROY AND ORS. VS STATE OF WEST BENGAL AND ORS.

THE CHIEF GENERAL MANAGER, WEST BENGAL TELECOM CIRCLE, BSNL VS UNION OF INDIA AND ORS.

Advocate
MOUNICK GHOSH
DEEPAK KUMAR SINGH
STEVEN SOURODIP BISWAS
DEVIPRIYA MITRA
DEBAYAN GHOSH
PARTHA SARATHI MONDAL
SONALI DAS
AMRIN KHATOON
PRADIP PAUL
DEB KUMAR CHANDRA
SUBHANKAR ROY
POOJA SAH
RAJIB MALLICK
SASWATI CHATTERJEE
ANGSHUMAN CHAKRABORTY
KUSHAL DAS
Shahan Shah
PRATIK MAJUMDER
SUBHANKAR ROY
RANANEESH GUHA THAKURATA
PRAJATA KISHOR CHAKRABORTTY
SUSMITA CHATTERJEE
KAKALI DAS CHAKRABORTY
PAMPA DEY DHABAL
VICTOR CHATTERJEE
SUPRIYA DEY



